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[®T. §. G197/Miraj Chordline/Vakhrabaug VIg/7A]
AT FHIL AT, TET TTHH Ateranrr (FaAfom)

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbeai, the 7th April, 2026
Under clause 7A of the Railway (Amendment) Act 2008

S.0. 1845(E).—In exercise of the powers conferred by clause (7A) of Section 2 of the Railways Act,
1989 (24 of 1989), (hereinafter referred to the Railway (Amendment) Act 2008 (No.11 of 2008), the Central
Government hereby authorize the officer mentioned in column (2) of the table below as “Competent Authority” to
perform the functions as such authority under the said Act with effect from the date of publication of this notification
in the Official Gazette in respect of the special railway project “Miraj Chord line Project (1.73 Km)” District-
Sangli in the state of Maharashtra Mentioned in Column of the said table for the public purpose of execution
maintenance, Management and operation of such special Railway Project.

TABLE

S.N. Competent Authority Section Tehsil Villages

Deputy Collector, Land Lo L.
1 Miraj Yard Miraj Vakhrabaug

acquisition no.7, Sangli

[F. No. G197/Miraj Chordline/Vakhrabaug VIg/7A]

BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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